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Development of K ir t l i  Port

♦ISM. Shri Yajnik: Will the Minis­
ter of Trans part and Communications 
be pleased to state:

(a) whether meetings of the Kandla 
Port Advisory Committee and Board 
of Directors at the Sindhu Resettle­
ment Corporation Ltd. were held 
recently;

(b) whether they have framed a 
programme lor the further develop­
ment of the Kandla port and the sur­
rounding areas of Qandhidharo;

(c) whether there is any proposal 
to replace Sindhu Resettlement Cor­
poration;

(d ) the details of the programme 
that is to be implemented with the 
•id of the Central Government; and

(e) the amount of money that has 
been sanctioned yearly for the pur­
pose during the present Plan period7

The Minister of Transport and 
Communications (Shri Lai Bahadwr 
Shaatri): (a) Only a meeting of the 
Port Advisory Committee was held 
recently and not of the Board of 
Directors of the Sindhu Resettle­
ment Corporation, Ltd.

(b), (d) and (e) A statement is 
laid on the Table of the Lok Sabha. 
[See Appendix IV, annexure No. 
94]

(c) No, Sir.

Shifting of Bailway Offices

•1361. /  Shri Ghosal:
\  Shri B. Das Gnpta:

Will the Minister of Hallways be 
pleased to state:

ta) whether Government propose 
to remove the existing offices of the 
North-Eastern Railway situated at 
Calcutta, and

(b) if so, when’

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) Traffic
Accounts, Statistics and Commercial 
Offices of the NE Railway located at 
Calcutta at present are proposed to be 
wound up The Stores Transit and 
Chasing Depot at Belliaghata (Cal­
cutta) will, however, continue func­
tioning at Calcutta under the control 
of the (New) Gorakhpur Zone.

(b) No dates have yet been fixed.
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Committee on Bombay-Calcutta Mail 
Accident 

"1363. Shri S. M. Banerjee: Wi11 
the Minister of Railways be pleased 
to state: 

(a) whether a high power com-
.mittee with a High Court Judge as 
.its Chairman has since been appoint-
·ed to inquire into the Bombay-Cal-
cutta Mail accident; and 

(b) if so, whether any representa-
tive of Labour has been a ssociated 
with the committee? 

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) A Com-
mission of Inquiry, with a High Court 
.Judge as Chairman, has been appoint-
.. :ed . 

~b) No. 

Nagarjunasagar Project 

'' 1364. Shri Bali Reddy: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whether the Nagarjunasagar 
Project has been given the necessary 
machinery; and 

(b) whether the needed foreign 
exchange was provided for importing 
the necessary machinery? 

The Minister of Irrigation and 
Power (Shri S. K. Patil): (a ) and (b). 
The Nagarjunasagar Project authori· 
ties have procured and are procuring 
surplus machinery available with 
other proj ects or from Disposals. A!, 
regards imported machinery, foreign 
exchange has been sanctioned only 
for the import of inescapable items 
owing to the difficult foreign ex· 
change position'. 

Compost Assistants 

*1365. Shri Rameshwar Tantia: 
Will the Minister of Food and Agri· 
culture be pleased to state : 

(a) whether it is a fact that a new 
scheme has been envisaged by the 
community development programme 
to appoint compost assistants in each 
Development Block for preparation 
and -utilization of organic manure; 
and 

(b) if so, the details of the scheme? 
The Minister of Food and Agricul· 

tore (Shri A. P. Jain): (a) and (b). 
Yes, Sir. The Ministry of Food and 
Agriculture has sanctioned a scheme 
for the development of local manu· 
rial r esources by exploiting to the 
maximum extent the manurial re· 
sources in the C.D. & N .E.S. Blocks. 
A statement giving the details of the 
scheme is placed on the Table of the 
Lok Sabha. [See Appendix IV, an-
nexure No. 95]. 

Roads in Himachal Pradesh 

"'1366. Shri Y. S. Parmar: Will the 
Minister of Transport and Communi· 
cations be pleased to state: 




